INCOME TAX APPELLATE TRIBUNAL, PUNE

CAUSE LIST OF A BENCH FOR 10-AUGUST-2026 (MONDAY)
BEFORE HON'BLE RAMA KANTA PANDA, VICE PRESIDENT
AND HON'BLE ASTHA CHANDRA, JUDICIAL MEMBER
IN COURT ROOM 1
MEETING NO. 2642 623 9640 PASSWORD : 123456
Srl | Appeal Number A$Z'::' Assessee Name Remarks
A1 ITA 2772/PUN/2024| 2013-14 [A] BUNDELKHANDI SUBOPDH MOTICHAND (HUF)
{2 |ITA 1473/PUN/2025 AY 2012-13 | [A] BASHIR JAINUDDIN CHIKTE (E-FILE)
_L-3- | TTA 3142/PUN/2025 2015-16 |[D] ADHAR MADHAVRAO PATIL (E-FILE)
~{~4 | ITA 47/PUN/2026 2023-24 | [A] INDIAN POULTRY EQUIPMENT MANUFACT! URERS ASSOCIATION
~—5 | ITA 499/PUN/2026 | 2016-17 |([A] DEEPANKAR MANIKCHAND RAMTEKE (E-FILE)
f,fﬁf ITA 1773/PUN/2026 | 2017-2018 [A] LAXMAN SURYABHAN KATWATE (E-FILE)
wt—7 |ITA 1775/PUN/2026 | 2016-2017 | [A] LAXMAN SURYABHAN KATWATE (E-FILE)
~18 |ITA 2020/PUN/2026| 2018-19 [A] KIRAN MADHUKAR BHOLE (E-FILE)
_L-9 |ITA 2022/PUN/2026 | 2017-2018 [A] LAXMI CIVIL ENGINEERING SERVICES PRIVATE LIMITED (E-FILE)
~-10 |ITA 2023/PUN/2026 | 2018-2019 [A] LAXMI CIVIL ENGINEERING SERVICES PRIVATE LIMITED (E-FILE)
11 |ITA 2024/PUN/2026 | 2020-21 [A] LAXMI CIVIL ENGINEERING SERVICES PRIVATE LIMITED (E-FILE)
112 |ITA 2025/PUN/2026 | 2014-2015 [A] LAXMI CIVIL ENGINEERING SERVICES PRIVATE LIMITED (E-FILE)
1713 |1TA 2026/PUN/2026| 2019-20 |[A] GAURAV JEEVAN NASHTE (E-FILE)
—-14 | ITA 2035/PUN/2026| 2017-18 [A] ABHAY CONSTRUCTIONS (E-FILE)
=15 |TTA 2042/PUN/2026| 2021-22 [A] KANERSAR VI KA SOCIETY
15| ITA 2046/PUN/2026 | 2017-18 | [A] JAIHIND AUTOMATION PRIVATE LIMITED (E-FILE)
_|-17-{TTA 2055/PUN/2026 2022-23 | [D] JITENDRA RUGHNATH TANN (E-FILE)
|18 |ITA 2069/PUN/2026 2022-23 | [A] SHRI BALASAHEB VITTHOBA RAHANE
—{~19 |ITA 2080/PUN/2026| 2020-21 [A] AHMED KHAN AHMAD SAID PATHAN
#1720 |TTA 2081/PUN/2026| 2017-18 |[A] MR AMOL MADHUKAR HENDRE o
=21 |ITA 2113/PUN/2026 2016-17 | [D] LIGHT INFORMATION SYSTEMS PVT. LTD (E-FILE)
=22 |TTA 2115/PUN/2026| 2016-17 |[D] COCA-COLA INDIA PRIVATE LIMITED (E-FILE)
] 23 |TTA 2125/PUN/2026| 2017-18 [A] JITENDRA ANANT GUMASTE
\
gl
Assistant Registrar
06-Aug-2026




n INCOME TAX APPELLATE TRIBUNAL, PUNE
CAUSE LIST OF A BENCH FOR 11-AUGUST-2026 (TUESDAY)
BEFORE HON'BLE RAMA KANTA PANDA, VICE PRESIDENT
AND HON'BLE ASTHA CHANDRA, JUDICIAL MEMBER
IN COURT ROOM 1
MEETING NO. 2642 623 9640 PASSWORD : 123456
Srl | Appeal Number A$Z'::‘ Assessee Name Remarks
2 1 |TA 2182/PUN/2026 | 2014-15 K%mkhﬁpfﬁg?é Ii—‘i\LVEA)DE JAWAHAR SHETKARI SAHAKARI SAKHAR
~t2 | cos1/PUN/2026 | 2014-15 K[Q‘]zmkhf?g?éé\ﬁgﬁ JAWAHAR SHETKARI SAHAKARI SAKHAR
i I 3 |ITA 1985/PUN/2025| 2018-19 |[A] DHANRAJ KESHRIMAL SONIGARA
| 4 | ITA 816/PUN/2026 | 2020-21 [A] JANSEVA VISHWASTA MANDAL
_|-5 [m7A 1325/PUN/2026| 2017-18 +-_!:Ili]E)IAC INTERNATIONAL AUTOMOTIVE INDIA PRIVATE LIMITED (E-
| 6 |rTa 1495/PUN/2026| 2017-18 F[I?_]EﬁAC INTERNATIONAL AUTOMOTIVE INDIA PRIVATE LIMITED (E-
—t—7 |ITA 2142/PUN/2026 2014 [D] DILIPKUMAR LAXMINARAYAN LOHIYA (E-FILE)
8 |ITA 2143/PUN/2026 2013 [D] DILIPKUMAR LAXMINARAYAN LOHIYA (E-FILE)
| 9 |ITA 2151/PUN/2026| 2020-21 |[D] JAGRUT SARA ASSOCIATES (E-FILE)
10 |ITA 2156/PUN/2026| 2016 [D] ATTMARAM DASHRATH ARSULE (E-FILE)
11 |TTA 2159/PUN/2026 | 2018-19 F[II‘D}E)JEEVANDHARA SAHAKARI DUDHUTPADAK SANSTHA MARYADIT (E-
12 |TTA 2160/PUN/2026| 2016-17 |[A] BYK ASIA PACIFIC PTE LIMITED (E-FILE)
113 |TTA 2162/PUN/2026 | 2020-2021 | [A] ADITT ATUL KIRLOSKAR (E-FILE)
114 |ITA 2164/PUN/2026| 2014-15 |[A] ABHAY ARVIND MANDHARE
445 |ITA 2175/PUN/2026| 2016-17 | [A] ANIS GANI SHAIKH (E-FILE)
116 |ITA 2176/PUN/2026 |A.Y. 2018-19| [A] M/S. CAPITAL CONSTRUCTIONS (E-FILE)
17 |1TA 2186/PUN/2026 | 2009-10 | [A] M/S. JAIHIND WEILDING AND BOILER WORK (E-FILE)
18 |ITA 2187/PUN/2026| 2011-12 | [A] M/S. JAIHIND WEILDING AND BOILER WORK (E-FILE)
19 |ITA 2193/PUN/2026| 2016-17 | [A] ANIRUDDHA DHANANJAY TAPKIR (E-FILE)
_{-207|TTA 2199/PUN/2026 | 2019-20 | [A] KAMAL KISHOR PATIL (E-FILE)
_1-21 |ITA 2208/PUN/2026| 2019-20 | [A]IQBAL KHWAIJAHUSSAIN SANGAM (E-FILE)
}-22 |ITA 2209/PUN/2026| 2020-21 | [A] BIPIN ARUN JADHAV (E-FILE)
\J
/o,
Assistant Registrar
06-Aug-2026

?;’
e




- INCOME TAX APPELLATE TRIBUNAL, PUNE
CAUSE LIST OF A BENCH FOR 12-AUGUST-2026 (WEDNESDAY)_
Srl | Appeal Number Aszr::. Assessee Name Remarks
—| 1 |CO 59/CHNY/2024 | 2010-11 [A] DAVID GEORGE LAZARUS
ITA
-2 1071/CHNY/2024 2010-11 | [D] DAVID GEORGE LAZARUS
<l —3 | ITA 2444/PUN/2025| 2014-15 [D] ABIL REALTY PVT, LTD. (E-FILE)
~1~4 | CO 18/PUN/2026 2014-15 | [A] ABIL REALTY PVT. LTD. (E-FILE)
A5 ITA 2638/PUN/2024 | 2013-14 |[A] DALAMCHAND SUMERMAL BACHHAWAT
«~ 6 |TTA 2640/PUN/2024| 2015-16 [A] DALAMCHAND SUMERMAL BACHHAWAT
17 |ITA 2639/PUN/2024| 2014-15 |[A] DALAMCHAND SUMEMAL BACHHAWAT
-8 |ITA 2726/PUN/2024| 2010-11 [A] ABHISHEK BUILDERS AND DEVELOPERS
~4-0 |ITA 1813/PUN/2025| 2017-18 [D] BIRLASOFT LIMITED (E-FILE)
_|-10 |ITA 1946/PUN/2025| 2014-15 [A] ERACH SAM IRANI (E-FILE)
111 |ITA 1624/PUN/2026| 2016-17 | [A] ERACH SAM IRANI (E-FILE)
17 |1TA 1947/PUN/2025| 2016-17 [A] ERACH SAM IRANI (E-FILE)
| 13 |1TA 2532/PUN/2025| 2023-24 |[A] KOMAL VIJAYKISHAN AGRAWAL (E-FILE)
» [A] BANGANGA NAGARI SAHAKARI PAT SANSTHA MARYADIT OJHAR
14 |TTA 2783/PUN/2025| 2017-18 (MIG) (E-FILE)
; [D] BHARAT ELECT! RICAL CONTRACTORS AND MANUFACTURERS
15 |ITA 3149/PUN/2025| 2022-23 PRIVATE LIMITED (E-FILE)
16 | ITA 506/PUN/2026 | 2018-19 | [A] AMOL SHRIDHAR CHOUGULE (E-FILE)
- 17 | ITA 573/PUN/2026 | 2018-19 [A] DATTA DIGAMBAR SAHKARI VAHATUK KAMGAR SANSTHA LIMITED
—1-18 | TTA 598/PUN/2026 | 2018-2019 | [A] AKSHAY SKYSCRAPERS LLP (E-FILE)
{-19 | ITA 599/PUN/2026 | 2016-17 [A] BALASAHEB UTTAMARAV SHITOLE (E-FILE)
—|-20 | ITA 614/PUN/2026 | 2017-18 [A] ARUN SAMPATRAO JADHAV (E-FILE)
—f=2l | ITA 615/PUN/2026 | 2018-19 |[A] ARUN SAMPATRAO JADHAV (E-FILE)
) [A] HIREN RAMESH SHAH L/H. OF DECEASED LATE SHRI. RAMESH
22 | TTA 623/PUN/2026 | 2014-15 NAGINDAS SHAH
_ 123 | ITA 907/PUN/2026 | 2018-19 [A] LEKHAKOSH KARMCHARI SAHAKARI PATPEDHI SANSTHA
MARYADIT
124 | TTA 908/PUN /2026 | 2018-19 [A] LEKHAKOSH KARMCHARI SAHAKARI PATPEDHI SANSTHA
MARYADIT
25 | ITA 983/PUN/2026 | 2014-15 |[A] FRANSALIAN EDUCATION SOCIETY (E-FILE)
1/63y» /
Assistant Registrar
06-Aug-2026




w INCOME TAX APPELLATE TRIBUNAL, PUNE
CAUSE LIST OF A BENCH FOR 13-AUGUST-2026 (THURSDAY).
BEFORE HON'BLE RAMA KANTA PANDA, VICE PRESIDENT
AND HON'BLE ASTHA CHANDRA, JUDICIAL MEMBER
IN COURT ROOM 1
MEETING NO. 2642 623 9640 PASSWORD : 123456
sl | Appeal Number A$:':rt' Assessee Name Remarks
-t 1 32%?]5&26 202021 | [A] JYOTI SHAMKANT KOTKAR (E-FILE)
12 33%?\'?2’[‘]2 .| 202122 | [A] IYOTI SHAMKANT KOTKAR (E-FILE)
w3 121;%3?3026 5018-19 | [A] AJAYSINH VITHALRAO DESAIL
14 [ 1osg/punyaoas| 201516 AL I?CI_-II_/:’I([:.?DA.N(IE_EIIII}SCHAND RAISONI MULTISTATE CO.OP. CREDIT
"5 [r7a 1943/PUN/2025| 2012-13 | [A] MANOJ PARASMAL RAKA (E-FILE)
6 |rTA2210/PUN/2025| 2016-17 | [A] KAPIL VASANT SUKENKAR (E-FILE)
|7 | 2296/PuN/2025| 201718 | [A] KAPIL VASANT SUKENKAR (E-FILE)
|5 |r7a2437/pUNj2025| 2016-17 | [A] JHAVERT FAMILY TRUST (E-FILE)
|o |a3131/Pun/2025| 202223 | [A] MR. GAJENDRAKUMAR SOBHAGMAL PATNI
110 | TA 23/PUN/2026 | 2020-21 |[A] AMAR SANSTHA
41 | 17 641/PUN/2026 | 2025-2026 | [A] LADALT GOSHALA SEVA SANSTHA (E-FILE)
45 | rTaess/puN/2026 | NA | [A]3ITO MALEGAON CHAPTER FOUNDATION
143 | 1A 665/PUN/2026 | 2015-16 | [A] LAXMNSINGAMARSING TAVAR
14 | 1TA 667/PUN/2026 | 2018-19 | [A] GENBA SOPANRAO MOZE TRUST
15 | 1TA 671/PUN/2026 | 2022-23 | [A] GANESH SHRINIWAS BHUJBAL (E-FILE)
— | 16 | TTA 703/PUN/2026 | 2018-19 | [A] JAL AMBE BHAWANI SHIKSHAN PRASARAK MANDAL
| 17 | rra 757/PN/2026 | 2021-22 | TAT A G CONSTRUCTION (E-FILE)
18 |[TA 1021/PUN/2026 | 2013-2014 | [A] CHETAN SURESH BHATT (E-FILE)
|19 |17A 1167/PUN/2026| 2014-15 | [A] HIRALAL SUKHLAL NAHAR (E-FILE)
50 |17A 1203/PUN/2026| 2015-16 | [A] BHAVOOK CHANDRA PRAKASH TRIPATHI (E-FILE)
21 A 1494/pun2026|  2016-17 | [A] ADVIK HI TECH PVT LTD (E-FLLE)
|22 1933/puny2026 | 201617 | [A] AVINASH RAJENDRAKUMAR GHOLAP
Assistant Registrar]
06-Aug-2026
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INCOME TAX APPELLATE TRIBUNAL, PUNE

CAUSE LIST OF B BENCH FOR 10-AUGUST-2026 (MONDAY)

BEFORE HON'BLE PAVAN KUMAR GADALE, JUDICIAL MEMBER
AND HON'BLE DR. DIPAK P. RIPOTE, ACCOUNTANT MEMBER

IN COURT ROOM 2

MEETING NO-2640 458 9852 PASSWORD-123456

Srl | Appeal Number Aii:_t' Assessee Name Remarks
L1 | mase1/pUN/2025 | 2016-17 ([EI?IZLI]S_II-EI)RI DANTALESHWAR GRAMIN BIGARSHETI SAHKARI PATSANSTHA
{2 | 1TA 662/PUN/2025 | 201617 (EEI?I]:I?_E)RI DANTALESHWAR GRAMIN BIGARSHETI SAHKARI PATSANSTHA
=" 3 | ITA127/PUN/2026 | 2017-18 |[A] NANDKISHOR RAMNATH ENDAIT
14 |ma 128/PUN/2026 | 2018-19 |[A] NANDKISHOR RAMNATH ENDAIT

=5 | ITA 130/PUN/2026 | 2016-17 |[A] NANDKISHOR RAMNATH ENDAIT
<6 | ITA 554/PUN/2026 | 2020-21 |[A] SOUND CASTINGS PVT LTD
=7 | ITA569/PUN/2026 | 2017-18 |[A] SHRI MAHANKALI SAKHAR KARKHANA LTD
==1""8 | ITA 659/PUN/2026 | 2017-18 |[[D] SMILE HOUSING (E-FILE)
=9 |ITA 1055/PUN/2026 | 2022-23 |[A] SAHIL ANAND KOTHARI
10 | ITA 1056/PUN/2026 | 2022-23 |[A] SAHIL ANAND K(_)THARI
#| 11 | ITA 1066/PUN/2026 | 2016-17 | [A] NIKHIL RAJENDRA MAHAJANI (E-FILE)
12 | ITA 1157/PUN/2026 | 2012-13 |[A] NIYAZ AMIR PATEL (E-FILE)
13 [ITA 1158/PUN/2026 | 2012-13 | [A] NIYAZ AMIR PATEL (E-FILE)
= 14 | ITA 1159/PUN/2026 | 2012-13 |[A] NISAR PATEL (E-FILE)
=115 | ITA 1974/PUN/2026 | 2026-27 |[A] SHRI MOHINIRAJ DEOSTHAN TRUST
«| 16 | ITA 1975/PUN/2026 | 2026-27 |[A] MARATHWADA DIOCESAN COUNCIL (CNI)
_l-17 | 17A 1984/PUN/2026 | 2020-21 I\Eﬁ{sﬁgll\l_ﬁ\%@rlr\]\/:g}?{?%;-;LKE/;\RMACHARI SAHAKARI PATSANSTHA
|18 | ITA 1985/PUN/2026 | 2018-19 &ﬁ%ﬁg?ﬁﬁgg@ggﬁ;&?iES_;LI{(SRMACHARI SAHAKARI PATSANSTHA
t|-19 | ITA 1988/PUN/2026 | 2015-16 |[A] SHYAM KUMAR RAMSWAMI GOUD BHANDARI (E-FILE)
{20 | ITA 1990/PUN/2026 | 2025-26 |[A] SAMARPAN BAHU UDDESHIYA SEVABHAVI SANSTHA (E-FILE)
w721 | ITA 1991/PUN/2026 | 2025-26 |[A] SAMARPAN BAHU UDDESHIYA SEVABHAVI SANSTHA (E-FILE)
_~{~22 | ITA 1996/PUN/2026 | 2027-2028 |[A] MAHILA SNEHASAMVARDHAK SAMAJ WAI (E-FILE)

—{ 23 |ITA 2004/PUN/2026 | 2018-19 |[[A] SHANKAR JAYRAM SHELAR (E-FILE)

_J-24 | ITA 2005/PUN/2026 | 2015-16 | [A] NEHA SANJEEV SALKE (E-FILE)

#1725 | ITA 2010/PUN/2026 | 2018-2019 | [A] SACHIN VILAS MALI (E-FILE)

26 | ITA 2011/PUN/2026 | 2017-18 F[Ilias)'l'AWA SAHEB KORE SAH DUDHSAKHAR VAHATUK SANSTHA LTD (E-
27 | ITA 2012/PUN/2026 |  2018-19 l:[IDL]E;I'ATYA SAHEB KORE SAH DUDHSAKHAR VAHATUK SANSTHA LTD. (E-
—28 | ITA 2016/PUN/2026 | 2018-19 |[A] SURUCHI NARAYAN WAYANGANKAR (E-FILE)
~{~29 | ITA 2015/PUN/2026 | 2018-19 | [A] NITIN AGARWAL (E-FILE)




INCOME TAX APPELLATE TRIBUNAL, PUNE

CAUSE LIST OF B BENCH FOR 11-AUGUST-2026 (TUESDAY)

BEFORE HON'BLE PAVAN KUMAR GADALE, JUDICIAL MEMBER
AND HON'BLE DR. DIPAK P. RIPOTE, ACCOUNTANT MEMBER

IN COURT ROOM 2

MEETING NO-2640 458 9852 PASSWORD-123456

Sr|

Appeal Number |Assmt. Year Assessee Name Remarks

1 | ITA 1352/PUN/2025 | 2016-17 |[D] TAKSHEEL LAND DEVELOPERS (E-FILE)

2 | ITA 1353/PUN/2025 | 2017-18 |[D] TAKSHEEL LAND DEVELOPERS (E-FILE)

3 CO 31/PUN/2025 2016-17 | [A] TAKSHEEL LAND DEVELOPERS (E-FILE})

4 | ITA 1603/PUN/2025 | 2015-16 |[D] RAMCHANDRA MAHADEO PATIL (E-FILE)

5 CO 41/PUN/2025 2015-16 | [A] RAMCHANDRA MAHADEO PATIL (E-FILE)

6 | ITA 1019/PUN/2025 2013-14 | [A] SARITA SAGAR BHOSALE

7 | ITA 1787/PUN/2025 | 2010-11 | [D] NAIRS DISTRIBUTORS PRIVATE LIMITED (E-FILE)

-8 | ITA 2015/PUN/2025 | 2010-11 | [D] M/S NAIRS DISTRIBUTORS PVT. LTD. (E-FILE)

9 | ITA 2033/PUN/2025 | 2014-15 | [A] MACHHAR PACKAGING SERVICES PRIVATE LIMITED

10 | ITA 2162/PUN/2025 2016-17 | [A] NIKHIL SURESH MHATRE (E-FILE)

11 | ITA 3232/PUN/2025 | 2023-24 | [A] SAGAR ARVIND BACHAL (E-FILE)

12 | ITA 468/PUN/2026 2021-22 | [A] RAMESH SHANKARRAO WAGH

13 | ITA 653/PUN/2026 2016-17 | [A] SUHAS KASHINATH JAGTAP

14 | ITA 699/PUN/2026 2014-15 | [A] POTDAR RAVINDRA RAMRISHNA

15 | ITA 718/PUN/2026 2017-18 [A] MEGA SPACES

16 | ITA 719/PUN/2026 2017-18 | [A] MEGA SPACES

17 | ITA 1189/PUN/2026 2020-21 | [A] THE KARAD MEDICOS SAHAKARI PATSANSTHA MARYADIT (E-FILE)

18 | ITA 1190/PUN/2026 | 2015-16 |[A] SHWETA PRAMOD KALE (E-FILE)

19 | ITA 1194/PUN/2026 2015-16 | [A] SANDEEP SAVANTA MALI (E-FILE)

20 | ITA 2027/PUN/2026 | 2016-17 |[A] NANDKISHOR KASHINATH SHIKRE (E-FILE)

21 | ITA 2028/PUN/2026 | 2014-15 |[A] NANDKISHOR KASHINATH SHIKRE (E-FILE)

22 | ITA 2029/PUN/2026 | 2015-16 | [A] VETAL BAMBARDE VIBHAG SHIKSHAN PRASARK MANDAL (E-FILE)

[A] MALIWADA PANCHMANDAL DEOSTHAN AND DHARMFUND TRUST (E-

23 | ITA 2030/PUN/2026 = b

24 | ITA 2032/PUN/2026 2017-18 | [A] SANTOSH KISAN BHOSALE (E-FILE)

25 | ITA 2043/PUN/2026 2015-16 | [A] RAMCHANDRA NARAYAN WARAGADE

726 | ITA 2044/PUN/2026 | 2016-17 |[A] SUPRIYA VASANT KANASE

27 | ITA 2045/PUN/2026 2018-19 | [A] PRIYANKA SACHIN VISHWAKRMA

28 | ITA 2053/PUN/2026 | 2017-18 | [A] SANSKRUTI AND ADITYA ASSOCIATES (E-FILE)

A

129 | ITA 2052/PUN/2026 NA [A] T B LULLA CHARITABLE FOUNDATION (E-FILE)

30 | ITA 2054/PUN/2026 2018-19 | [A] PRASAD RAJENDRA LAGAD (E-FILE)

31| 1A 2057/PUN/2026 2016-17 | [D] RAJAN DATTATRAY POTNIS (E-FILE)




INCOME TAX APPELLATE TRIBUNAL, PUNE

CAUSE LIST OF B BENCH FOR 12-AUGUST-2026 (WEDNESDAY)

BEFORE HON'BLE PAVAN KUMAR GADALE, JUDICIAL MEMBER
AND HON'BLE DR. DIPAK P. RIPOTE, ACCOUNTANT MEMBER

IN COURT ROOM 2

MEETING NO-2640 458 9852 PASSWORD-123456

Srl | Appeal Number Aizl:rt' Assessee Name Remarks
1 |ITA 7296/MUM/2016| 2009-10 |[D] GHARPURE ENGINEERING & CONSTRUCTIONS P. LTD
2 |1 7297/MUM/2016| 2010-11 | [D] GHARPURE ENGINEERING & CONSTRUCTIONS P. LTD
~3 |ITA 7298/MUM/2016 | 2011-12 |[D] GHARPURE ENGINEERING & CONSTRUCTIONS P. LTD
4 |ITA 7299/MUM/2016| 2012-13 | [D] GHARPURE ENGINEERING & CONSTRUCTIONS P. LTD
5 23;;—65NS/)2A617 2009-10 | [A] GHARPURE ENGINEERING & CONSTRUCTION P. LTD.
6 IT(SS)A 2010-11 | [A] GHARPURE ENGINEERING & CONSTRUCTION P. LTD.
24/PUN/2017
7 IT(SS)A 2011-2 [A] GHARPURE ENGINEERING & CONSTRUCTION P. LTD.
25/PUN/2017
|8 S 2012-13 | [A] GHARPURE ENGINEERING & CONSTRUCTION P. LTD.
26/PUN/2017
9 | ITA 1246/PUN/2024 | 2012-13 | [A] PRAKASH KUNDLIK KARDILE
10 | ITA 1529/PUN/2025 2015-16 | [A] SIDDHARTH SANTAIJI PATIL (E-FILE)
11 | ITA 2560/PUN/2025 2023-24 | [A] NAIMBHAI KALIMODDIN BOHARI (E-FILE)
12 | ITA 3310/PUN/2025 | 2017-18 | [A] MAHAVIR GAJRAJ NAGORI (E-FILE)
13 ITA 6/PUN/2026 2013-14 | [A] VISHWIEET NARAYANRAO SANGANWAR (E-FILE)
14 | ITA 26/PUN/2026 2014-2015 | [A] VAHED LALSHA PATHAN (E-FILE)
_|-457| ITA 722/PUN/2026 2018-19 | [A] SARANG AVINASH KAMTEKAR
16 | ITA 1196/PUN/2026 | 2017-18 |[A]S. J. ASSOCIATES
17 | ITA 1284/PUN/2026 | 2015-2016 | [A] RAMDAS GAVTYA WAGHMARE (E-FILE)
18 | ITA 1581/PUN/2026 2013-14 G[ﬁ]o‘;APlSJl;?Izlé-All_IILS)RAMIN BIGARSHETI SAHAKARI PATSANSTHA MARYADIT)
19 [ ITA 2059/PUN/2026 2018 [D] PATAN MAHABOOB BASHA (E-FILE)
20 | ITA 2062/PUN/2026 2018-19 | [A] RAMESAN NADUVATHERY (E-FILE)
21 | ITA 2065/PUN/2026 2013-14 | [A] SULOCHANA PRAVIN SASTE (E-FILE)
22 | ITA 2071/PUN/2026 | 2007-08 | [A] SHRI DATTA SHETKARI SAHAKARI SAKHAR KARKHANA LTD
23 | ITA 2072/PUN/2026 | 2008-09 | [A] SHRI DATTA SHETKARI SAHAKARI SAKHAR KARKHANA LTD
24 | ITA 2073/PUN/2026 2009-10 | [A] SHRI DATTA SHETKARI SAHAKARI SAKHAR KARKHANA LTD
25 | ITA 2074/PUN/2026 | 2010-11 | [A] SHRI DATTA SHETKARI SAHAKARI SAKHAR KARKHANA LTD
«[*26 | ITA 2075/PUN/2026 | 2012-13 | [A] SHRI DATTA SHETKARI SAHAKARI SAKHAR KARKHANA LTD
27 | ITA 2076/PUN/2026 2013-14 | [A] SHRI DATTA SHETKARI SAHAKARI SAKHAR KARKHANA LTD
28 | ITA' 2077/PUN/2026 | 2014-15 | [A] SHRI. DATTA SHETKARI SAHAKARI SAKHAR KARKHANA LTD
-29 | ITA 2078/PUN/2026 2016-17 | [A] SHRI DATTA SHETKARI SAHAKARI SAKHAR KARKHANA LTD
1+30 | ITA 2079/PUN/2026 2017-18 | [A] SHRI DATTA SHETKARI SAHAKARI SAKHAR KARKHANA LTD
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A
[ INCOME TAX APPELLATE TRIBUNAL, PUNE —I
CAUSE LIST OF B BENCH FOR 13-AUGUST-2026 (THURSDAY)
BEFORE HON'BLE PAVAN KUMAR GADALE, JUDICIAL MEMBER
AND HON'BLE DR. DIPAK P. RIPOTE, ACCOUNTANT MEMBER
IN COURT ROOM 2
MEETING NO-2640 458 9852 PASSWORD-123456
srl Appeal Number Assmt. Year Assessee Name Remarks
o CO 50/PUN/2026 2014 [A] VISHAL MAHAVIRCHAND DARDA (E-FILE)
& 2 CO 55/PUN/2026 2017-18 [A] RADHESHYAM SATYANARAYANII LAHOTI (E-FILE)
13 IT(SS)A 27/PUN/2022 2012-13 [A] RAMIAN MOHMED YUSUF KOKANL
e IT(SS)A 28/PUN/2022 2013-14 [A] RAMJAN MOHMED YUSUF KOKANI
- 5 IT(SS)A 29/PUN/2022 2016-17 [A] RAMJAN MOHMED YUSUF KOKANI
| —6" ITA 1000/PUN/2026 2013-2014 | [A] SHRI SANT SHIROMANI MARUTI MAHARAJ S S K LTD (E-FILE)
—e ITA 1028/PUN/2026 2012-13 J,[‘G]ULATE SHRI RAMBILAS HIRALAL JAJU THROUGH LEGAL HEIR SURESH RAMBILAL
——8 ITA 1261/PUN/2025 2017-18 [A] NIKAS CORPORATION (E-FILE)
9 ITA 1305/PUN/2026 2020-21 [A] SHREE MAHAMALXMI GRAMIN BIGAR SHETI SAHAKARI PATSANSTHA MARVA
il 10 ITA 1306/PUN/2026 2018-19 [A] RAMDAS PARASRAM THAKARE
11 ITA 1326/PUN/2026 2023-24 [A] MAHADEY RAJARAM FARAKATE
12 ITA 1376/PUN/2024 2019-20 [A] SM SILVER LLP (E-FILE)
13 ITA 1664/PUN/2025 2014-15 [A] SARKHEL KANOHOJHI AANGRE NAGARI SAHAKARI
14 ITA 1853/PUN/2025 2016-17 [A] SUYESH IRON & STEEL PVT.LTD
#1715 ITA 2021/PUN/2025 2017-18 [A] M/S MALHARMACHI HOLIDAY RESORT
16 ITA 2082/PUN/2026 2017-18 [A] NAKKODA SILVERR INDIA PRIVATE LIMITED
17 ITA 2098/PUN/2026 2016-17 [A] UDAY VISHNU GAONKAR (E-FILE)
18 ITA 2099/PUN/2026 2025-26 [A] PRADNYASHODH SEWA SAMITI FOUNDATION (E-FILE)
19 ITA 2108/PUN/2026 2015-16 [A] SHYAM RAJEEVA KATATHIL (E-FILE)
120 ITA 2118/PUN/2026 2013-14 [A] NAMDEO RAMCHANDRA MANE (E-FILE)
A=Z1T | ITA 2126/PUN/2026 2015-16 [A] SMT SUNITA DADA SURYAVANSHI
|22 ITA 2130/PUN/2026 2011-12 [A] SANJAY SAMBHAJIRAO GHULE (E-FILE)
| 23 ITA 2131/PUN/2026 2016-17 [A] SANGITA MANOJ BIYANI (E-FILE)
w24 ITA 2132/PUN/2026 2026-27 [A] THE CHINCHANI TARAPUR EDUCATION SOCIETY (E-FILE)
25 ITA 2133/PUN/2026 2026-27 [A] THE CHINCHANI TARAPUR EDUCATION SOCIETY (E-FILE)
¢ 26 ITA 2136/PUN/2026 2017-18 [D] MANALI CHIMANRAO PATIL (E-FILE)
27 ITA 2139/PUN/2026 2017 [D] VIJAYRAJ HEMRAJ BUMB (E-FILE)
- 28 ITA 2140/PUN/2026 2017-18 [D] RADHESHYAM SATYANARAYANII LAHOTI (E-FILE)
—t 29 ITA 2141/PUN/2026 2014 [D] VISHAL MAHAVIRCHAND DARDA (E-FILE)
30 ITA 2148/PUN/2026 2020-21 [A] RELIABLE ENGINEERING (E-FILE)
¢ 3t ITA 648/PUN/2026 2015-16 [A] RAM SHANTMAL SONKAMBALE
B 32 ITA 979/PUN/2026 2022-23 [A] MAULI VIDHYAPEETH KAIJ (E-FILE) i .
\/
jﬁfé\m )
Assistant Registrar]
06-Aug-2026|
n
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INCOME TAX APPELLATE TRIBUNAL, PUNE

v
CAUSE LIST OF 'B' BENCH
FOR 10-AUGUST-2026 (MONDAY)
Meeting No : 2642 623 9640 Password : 123456
PART-HEARD MATTERS
Before Shri R.K.Panda Hon'ble VP & Ms. Astha Chandra, Hon'ble JM.
Sri Type Num | Code |Year .Assessee . BENCH l
1| ImA 679 |PUN| 2026 |[A ] SINHAGAD TECHNICAL EDUCATION SOCIETY | B | 3

INCOME TAX APPELLATE TRIBUNAL, PUNE
CAUSE LIST OF 'B' BENCH
FOR 12-AUGUST-2026 (WEDNESDAY)
: 2640 458 9852 Password : 123456

Meeting No
PART-HEARD MATTERS
Before Shri Pavan Kumar Gadale Hon'ble JM & Shri Dr.Dipak P. Ripote, Hon'ble AM.
Sri Type Num | Code |Year ‘Assessee BENCH 4\
1 ITA 1958 | PUN| 2024 \[A 1 SAGAR SHANKARRAO CHIKA o
2 ITA 1959 ‘ PUN | 2024 ‘[A 1 SAGAR SHANKARRAO CHIKA { 8 .
\ /

i

Assistant Registrar.




INCOME TAX APPELLATE TRIBUNAL, PUNE

CAUSE LIST OF C BENCH FOR 10-AUGUST-2026 (MONDAY)

BEFORE HON'BLE PAVAN KUMAR GADALE, JUDICIAL MEMBER
AND HON'BLE DR. DIPAK P. RIPOTE, ACCOUNTANT MEMBER

CISCO WEBEX MEETING NO.- 2640 458 9852 PASSWORD - 123456

IN COURT ROOM 2

Srl | Appeal Number As:'::' Assessee Name Remarks
1 e 2020-21 |[A] YAZAKI INDIA PVT. LTD
| 2018/PUN/2024 ) ’
ITA
arl 2388/PUN/2024 2021-22 | [A] WALTER TOOLS INDIA PVT.LTD
ITA
-3 2711/PUN/2024 2021-22 | [A] NORTONLIFELOCK INDIA PVT LTD
ITA
|—4 2770/PUN/2024 2021-22 |[A] ARI ARMATUREN INDIA LLP
ITA
5 2508/PUN/2025 2016-17 |[D] CARRARO INDIA LIMITED (E-FILE)
«6 | CO 50/PUN/2025 | 2016-17 |[A] CARRARO INDIA LIMITED
ITA
7 | 2898/PUN/2025 | 2018-19 | [D] BIRLASOFT LIMITED (E-FILE)
-8 |ITA 122/PUN/2026| 2022-2023 | [A] FIGMD INDIA PRIVATE LIMITED
IT(TP)A i
9 249/PUN/2026 2022-23 | [A] KONECRANES AND DEMAG PRIVATE LIMITED
.10 IT(TP)A 2022-23 [A] SINCRO DIGITAL MARKETING INDIA PRIVATE LIMITED (E-
; 674/PUN/2026 FILE)
11 IT(TP)A 2022-23 [A] GLOBALIZATION HR SOLUTIONS INDIA PRIVATE LIMITED (E-
- 808/PUN/2026 FILE)
~12 TChpA 2022-23 [ [A] TACO PRESTOLITE ELECTRIC PRIVATE LIMITED (E-FILE)
b 977/PUN/2026

[l \,
ﬂ?yé‘%‘?r

Assistant Registrar

06-Aug-2026|




INCOME TAX APPELLATE TRIBUNAL, PUNE

CAUSE LIST OF C BENCH FOR 11-AUGUST-2026 (TUESDAY)
BEFORE HON'BLE PAVAN KUMAR GADALE, JUDICIAL MEMBER
AND HON'BLE DR. DIPAK P. RIPOTE, ACCOUNTANT MEMBER
IN COURT ROOM 2
CISCO WEBEX MEETING NO.- 2640 458 9852 PASSWORD - 123456
Srl | Appeal Number A$s;:1:. Assessee Name Remarks
ITA
1| 1262/pUnj2018 | 201213 | [A]M/S. CARRARO INDIA PVT.LTD
TTA
2 | 1263/pUNj2018 | 201314 | [A]M/S. CARRARO INDIA PVT.LTD
TTA
3| 1310/pUnj2018 | 201213 | [D] M/S. CARRARO INDIA PVT.LTD
TTA
44 | 1311/pUnj2018 | 201314 |[D] M/S. CARRARO INDIA PVT.LTD
5 [ITA 242/PUN/2023| 201920 | [A] NALCO COMPANY LLC
TTA
6 | 3140/pUN/2025 | 2017-18 | [D] PTAGGIO VEHICLES PRIVATE LIMITED (E-FILE)
TTA
7 | 3141/pUnj2025 | 2018-19 | [D] PIAGGIO VEHICLES PRIVATE LIMITED (E-FILE)
. TTA >016.17 | [D] CAPGEMINI TECHNOLOGY SERVICES INDIA LIMITED (E-
3163/PUN/2025 FILE)
-9 Ly 2022-23 | [A] LINAMAR INDIA PRIVATE LIMITED (E-FILE)
323/PUN/2026
il = T(TP)A ] )
10| 4sg/pUnja026 | 2017-18 |[D] PRINCIPAL GLOBAL SERVICES PRIVATE LIMITED (E-FILE)
~11| CO 23/PUN/2026 | 2017-18 |[A] PRINCIPAL GLOBAL SERVICES PRIVATE LIMITED (E-FILE)
I’ IT(TP)A 202223 | [A] APPLICATION SOFTWARE TECHNOLOGIES PRIVATE LIMITED
496/PUN/2026 (E-FILE)
13 S, 2021-22 | [D] EMCURE PHARMACEUTICALS LIMITED (E-FILE)
- 2673/PUN/2026

Assistant Registrar

06-Aug-2026|




INCOME TAX APPELLATE TRIBUNAL, PUNE

CAUSE LIST OF C BENCH FOR 12-AUGUST-2026 (WEDNESDAY)

BEFORE HON'BLE PAVAN KUMAR GADALE, JUDICIAL MEMBER
AND HON'BLE DR. DIPAK P. RIPOTE, ACCOUNTANT MEMBER

CISCO WEBEX MEETING NO.- 2640 458 9852 PASSWORD - 123456

IN COURT ROOM 2

Srl | Appeal Number Aszg‘:' Assessee Name Remarks
ITA

L | 1424/pUnj2023 | 201617 |[D] SERUM INSTITUTE OF INDIA PVT. LTD. (E-FILE)
ITA

2 | L434/pUNj2023 | 2016-17 | [A] SERUM INSTITUTE OF INDIA PRIVATE LIMITED (E-FILE)

3 |ITA 585/PUN/2024| 2017-18 |[D] SERUM INSTITUTE OF INDIA PVT. LTD. (E-FILE)

4 |ITA 631/PUN/2024| 2017-18 |[A] SERUM INSTITUTE OF INDIA PRIVATE LIMITED
TTA

5 | 1o67/PUN/2024 | 2020-21 | [A] M/S BEKAERT INDUSTRIES PVT LTD
ITA

6 | 2515/pUN/2024 | 2021-22 | [A] HANSEN SYSTEMS PRIVATE LIMITED
TTA Cresm ene .

7| 2766/pUNy2024 | 2021-22 | LA BROSE INDIA AUTOMOTIVE SYSTEMS PRIVATE LIMITED

8 QLD 2017-18 | [D] KONECRANES AND DEMAG PRIVATE LIMITED (E-FILE)

1-8 | 2811/PUN/2025

9 | CO 11/PUN/2026 | 2017-18 |[A] KONECRANES AND DEMAG PRIVATE LIMITED

TTA
110 | 3350/mUny2025 | 201516 | [D] VARROC ENGINEERING LIMITED (E-FILE)
IT(TP)A ]
11| o3 mUNo026 | 20222023 [A] SHIPCO IT PRIVATE LIMITED
12 IT(TPA 1 5022.2023 | [A] KAESER COMPRESSORS (INDIA) PVT LTD (E-FILE)
1486/PUN/2026
%

j -;M‘?’V)/

Assistant Registrar
06-Aug-2026|




INCOME TAX APPELLATE TRIBUNAL, PUNE

CAUSE LIST OF C BENCH FOR 13-AUGUST-2026 (THURSDAY)

BEFORE HON'BLE PAVAN KUMAR GADALE, JUDICIAL MEMBER
AND HON'BLE DR. DIPAK P. RIPOTE, ACCOUNTANT MEMBER

CISCO WEBEX MEETING NO.- 2640 458 9852 PASSWORD - 123456

IN COURT ROOM 2

Srl | Appeal Number A$s;:1:. Assessee Name Remarks
ITA
1 2915/PUN/2025 2017-18 | [A] ASTEMO FIE PRIVATE LIMITED (E-FILE)
g ITA
A2 2916/PUN/2025 2018-19 |[A] ASTEMO FIE PRIVATE LIMITED (E-FILE)
ITA
3 3124/PUN/2025 2020-21 | [D] ASTEMO FIE PRIVATE LIMITED (E-FILE)
4 M)A 2018-19 | [D] ASTEMO FIE PRIVATE LIMITED (E-FILE)
2830/PUN/2025
5 TEEA 2017-18 | [D] ASTEMO FIE PRIVATE LIMITED (E-FILE)
2831/PUN/2025
IT(TP)A AY 2020 - ]
6 3150/PUN/2025 21 [A] ASTEMO FIE PRIVATE LIMITED (E-FILE)
7 | CO 17/PUN/2026 | 2020-21 |[A] ASTEMO FIE PRIVATE LIMITED (E-FILE)
8 | CO 52/PUN/2025 | 2018-19 |[A] ASTEMO FIE PRIVATE LIMITED (E-FILE)
9 | CO 53/PUN/2025 | 2017-18 |[A] ASTEMO FIE PRIVATE LIMITED (E-FILE)
IT(TP)A _ : :
10 3308/PUN/2025 2016-17 | [D] BEKAERT ECO-SOLUTIONS PRIVATE LIMITED (E-FILE)
11| co 25/PUN/2026 | 2016-17 |[A] BEKAERT ECO SOLUTIONS PRIVATE LIMITED (E-FILE)
IT(TP)A _ : ]
|12 1588/PUN/2026 2022-23 | [A] MERCEDES-BENZ INDIA PRIVATE LIMITED (E-FILE)

[

Assistant Registrar
06-Aug-2026|




INCOME TAX APPELLATE TRIBUNAL, PUNE

i CAUSE LIST OF SMC BENCH FOR 10-AUGUST-2026 (MONDAY)
BEFORE HON'BLE RAMA KANTA PANDA, VICE PRESIDENT
AND HON'BLE ASTHA CHANDRA, JUDICIAL MEMBER
IN COURT ROOM 1
CISCO WEBEX MEETING NO.- 2642 623 9640 PASSWORD - 123456
Srl | Appeal Number |Assmt. Year Assessee Name Remarks
1 | ITA 2189/PUN/2025 2024-25 | [A] SCANTECH INDIA MANUFACTURING PRIVATE LIMITED (E-FILE)
2 ITA 415/PUN/2026 2021-22 | [A] SARIKA SAHIL KOLI
3 ITA 508/PUN/2026 2017-18 | [A] YOGESH RAMDAS GHODE (E-FILE)
4 ITA 612/PUN/2026 2017-18 | [A] KALLAPPANNA AWADE CHARITABLE SOCIETY (E-FILE)
5 ITA 851/PUN/2026 2023-24 | [A] LATE MAMASAHEB MOHOL VIDYA VIKAS MANDAL
6 ITA 893/PUN/2026 2015-16 ([Eﬁg:ISLHSVSPHURTI GRAMIN BIGARSHETI SAHAKARI PATSANSTHA MARYADIT
—7 | ITA 1074/PUN/2026 2021-22 | [A] THERMAX EMPLOYEE CO OP CREDIT SOCIETY LTD
8 | ITA 1308/PUN/2026 2015-16 | [A] WINWIN INNFRA INDIA PVT LTD
—9 | ITA 1519/PUN/2026 2015-16 | [A] RAMESH VEERAIAH GOTTIPARTHI (E-FILE)
10 | ITA 1524/PUN/2026 2015-16 | [A] NANDKISHOR KASHINATH SHIKRE (E-FILE)
-11 | ITA 1552/PUN/2026 2010-11 | [A] MAHESH OIL INDUSTRIES (E-FILE)
12 | ITA 1555/PUN/2026 2020-21 | [A] HARISH VALLABHDAS MAKWANA (E-FILE)
—13 | ITA 1566/PUN/2026 2014-15 | [A] JAIN BROTHERS INDUSTRIES PVT LTD (E-FILE)
—14 | ITA 1569/PUN/2026 2017-18 | [A] TUKARAM GANAPAT KODARE (E-FILE)
4=15 | ITA 1571/PUN/2026 2017-18 | [A] ANIL MURLIDHAR AVHAD (E-FILE)
~16 | ITA 1617/PUN/2026 2016-17 | [A] LEKHARANI DINESH NAIR (E-FILE)
“17 | ITA 1885/PUN/2026 2017-18 | [A] KASHISH GIRISH CHANDWANI (E-FILE)
18 | ITA 1966/PUN/2026 2016-17 | [A] SANJAYKUMAR KANTILAL PITALE
-19 | ITA1971/PUN/2026 | 2017-18 | [A] SANJAYKUMAR KANTILAL PITALE
|~20 | TTA 1972/PUN/2026 | 2015-16 | [A] SANIAYKIIMAR KANTTI Al PTTAI F
“71 | ITA 2056/PUN/2026 2023-24 | [A] SANJAY DNYANESHWAR MHATRE (E-FILE)
122 | TTA 2068/PUN/2026 2019-20 ésl]z DGIE)rKSFg‘(I:_EIEMDrlIJ_ES?gII\:lIEgCIEFYS NASIK CENTRE EMPLOYEES CO OP
“23 | ITA 2070/PUN/2026 2014-15 | [A] PAWAN BANSILAL SONI
24 | ITA 2127/PUN/2026 2012-13 | [A] ABDULRAJEK ABDULKHALED KURESHI

A/ o)

Assistant Registrar
06-Aug-2026|




INCOME TAX APPELLATE TRIBUNAL, PUNE
CAUSE LIST OF SMC BENCH FOR 11-AUGUST-2026 (TUESDAY)
BEFORE HON'BLE RAMA KANTA PANDA, VICE PRESIDENT
AND HON'BLE ASTHA CHANDRA, JUDICIAL MEMBER
IN COURT ROOM 1
CISCO WEBEX MEETING NO.- 2642 623 9640 PASSWORD - 123456
Srl | Appeal Number [Assmt. Year Assessee Name Remarks
1 | ITA 3086/PUN/2025 2019-20 é:&gﬁm:%rgs&%Eﬁdéfé\)SVARGlA AUDVOGIK UTPADAK SAHAKARI
2 | ITA 3087/PUN/2025 2018-19 S[nglg'?knALX:YH;L?EMQEIEA)SVARGIA AUDVOGIK UTPADAK SAHAKARI
3 ITA 120/PUN/2026 2015-16 | [D] MANOJ CHANDULAL SHAH
4 ITA 121/PUN/2026 2016-17 | [D] MANOJ CHANDULAL SHAH
5 ITA 424/PUN/2026 2014-15 | [A] BALKRUSHNA ASARAM KALBHOR
6 ITA 750/PUN/2026 | 2014-2015 | [A] VIJAY BABURAO PATIL GURAV (E-FILE)
7 ITA 803/PUN/2026 2020-21 | [A] DHONDIRAM TUKARAM SHINDE
8 ITA 926/PUN/2026 2017-18 {A] M/S SHREE VETOBA CASHEW PRODUCTS (E-FILE)
9 | ITA 1277/PUN/2026 2024-25 | [A] ANNAPA RAVASAHEB PARIT (E-FILE)
10 | ITA 1312/PUN/2026 2013-14 | [A] DILIPKUMAR LAXMINARAYAN LOHIYA
11 | ITA 1313/PUN/2026 2014-15 | [A] DILIPKUMAR LAXMINARAYAN LOHIYA
12 | ITA 1489/PUN/2026 2023-24 | [A] RUPALI PAVAN BORSE (E-FILE)
13 | ITA 1550/PUN/2026 2018-19 | [A] DHANNA TRADERS
14 | ITA 1672/PUN/2026 2023-24 | [A] PUNE METROPOLITAN DISTRICT TENNIS ASSOCIATION
15 | ITA 1687/PUN/2026 | 2011 - 2012 | [A] SUSHIL HEMRAJ BEGANI (E-FILE)
16 | ITA 1688/PUN/2026 | 2012-2013 | [A] SUSHIL HEMRAJ BEGANI (E-FILE)
17 | ITA 1744/PUN/2026 2015-16 | [A] ASHWINI MANOJ NIMBALKAR (E-FILE)
18 | ITA 1877/PUN/2026 | 2019-2020 | [A] PINNACLE GLOBAL FOUNDATION (E-FILE)
19 | ITA 1896/PUN/2026 | 2011-2012 | [A] ANGADRAO SHANKARRAO DURE (E-FILE)
20 | ITA 1909/PUN/2026 2017-18 | [A] MR. ANIL DAGADU PAWAR (E-FILE)
21 | ITA 2009/PUN/2026 2015-16 | [A] RAMESH HARIBHAU THORAT (E-FILE)
22 | ITA 2031/PUN/2026 AYZ(Z)%O- |:|:£?_]|§;4ALIWADA PANCHMANDAL DEQSTHAN AND DHARMFUND TRUST (E-
23 | ITA 2067/PUN/2026 2018-19 | [A] VAISHALI BABAN BHOSALE
1724 | ITA 2128/PUN/2026 2016-17 | [A] SURESH BABURAO MUNDHEKAR (E-FILE)
' /55 ITA 2227/PUN/2026 | 2025-2026 | [A] PRATIK DEEPAK AGARWAL (E-FILE)
“26 | ITA 2625/PUN/2026 2015-16 | [A] VYANKATRAO MANSINGRAQ SASTE (E-FILE) g
v/
4/8>)
Assistant Registrar
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INCOME TAX APPELLATE TRIBUNAL, PUNE

CAUSE LIST OF SMC BENCH FOR 12-AUGUST-2026 (WEDNESDAY)

BEFORE HON'BLE RAMA KANTA PANDA, VICE PRESIDENT
AND HON'BLE ASTHA CHANDRA, JUDICIAL MEMBER

IN COURTROOM 1

CISCO WEBEX MEETING NO.- 2642 623 9640 PASSWORD - 123456

Appeal Number (Assmt. Year Assessee Name Remarks

Srf

—-15 | ITA 1635/PUN/2026 2020-21 | [A] ACHYUT BABURAQ PATIL

—{—1- | ITA 3063/PUN/2025 2018-19 | [A] CHETANA NAGARI SAHAKARI PAT SANSTHA LIMITED (E-FILE)

2 | ITA 3352/PUN/2025 2013-14 | [A] CHOPDA MERCHANT CO-OPERATIVE CREDIT SOCIETY LIMITED

3 | ITA 3353/PUN/2025 2011-12 | [A] CHOPDA MERCHANT CO-OPERATIVE CREDIT SOCIETY LTD

=4 ITA 28/PUN/2026 2020-21 | [A] BHULAKSHMI SRINIVASARAO TULASI (E-FILE)

5 | ITA 472/PUN/2026 2019-20 [ [A] URUN VIVIDH KARYAKARI VIKAS SOCIETY

6 | ITA 603/PUN/2026 2020-21 | [A] MAYUR HOLARAM RANGLANTI (E-FILE)

7 | ITA 618/PUN/2026 2014-15 | [A] SUPRABHAT TELECOM LLP

“[*"8 | ITA 813/PUN/2026 2015-16 | [A] MURLIDHAR GOVINDRAM & COMPANY (E-FILE)

=9 | ITA 1079/PUN/2026 2017-18 | [A] BALU KASHINATH PAWAR (E-FILE)

10 | ITA 1083/PUN/2026 2018-19 | [A] BALU KASHINATH PAWAR (E-FILE)

=1~11 | ITA 1081/PUN/2026 2018-19 | [A] REKHA RAMESH CHANDORKAR (E-FILE)

12 | ITA 1085/PUN/2026 2024-25 | [A] MR. PRABHAKAR SHANKAR KOPARKAR

[A] NIRMALNAGAR GRAMIN BIGAR SHETI SAHAKARI PATSANSTHA
MARYADIT

14 | ITA 1195/PUN/2026 2018-19 | [A] GRUHALAXMI NAGARI SAHAKARI PATSANSTHA MARYADIT ALIBAG

13 | ITA 1089/PUN/2026 2013-14

16 | ITA 1768/PUN/2026 2015-16 | [A] LATE DEEPAK LACCHMANDAS NAGPAL

17 | ITA 1798/PUN/2026 2017-18 | [A] SHIVAM TRANSPORT COMPANY

-18 | ITA 1827/PUN/2026 2024/25 | [A] VIPIN VDAY BICHKAR

19 | ITA 2134/PUN/2026 2020-21 | [A] DNYANESHWAR BHIKAJI GAIKWAD (E-FILE)

{720 | ITA 2152/PUN/2026 2014-15 | [A] SUBHASH VISHWANATH KHARAT (E-FILE)

721 | ITA 2153/PUN/2026 2013-14 | [A] SUBHASH VISHWANATH KHARAT (E-FILE)

(=22 | ITA 2155/PUN/2026 2019-20 | [A] SAHAJANAND INFRATECH (E-FILE)

Assistant Registrar
06-Aug-2026|




INCOME TAX APPELLATE TRIBUNAL, PUNE

CAUSE LIST OF SMC BENCH FOR 13-AUGUST-2026 (THURSDAY)

BEFORE HON'BLE RAMA KANTA PANDA, VICE PRESIDENT

AND

HON'BLE ASTHA CHANDRA, JUDICIAL MEMBER

IN COURT ROOM 1

CISCO WEBEX MEETING NO.- 2642 623 9640 PASSWORD - 123456

Srl | Appeal Number |Assmt. Year Assessee Name Remarks
=1 ITA 432/PUN/2025 2017-18 | [A] SHIVAM NAKODA BUILDCON (E-FILE}) |
~2 | ITA 1944/PUN/2025 2016-17 | [A] HOTEL SAI YATRI (E-FILE)
3 ITA 31/PUN/2026 2018-19 | [A] NITIN NIKAM
™4 | ITA 399/PUN/2026 2019-20 | [A] RAHEJA WOODS CO-OP HSG SOCIETY LIMITED
5 ITA 433/PUN/2026 2019-20 |\|/:|ﬂ($:g1?rEﬁNZDIIILQF?ESRSANCHAR KARAMCHARI SAHAKARI PATSANSTHA
6 ITA 710/PUN/2026 2015-16 | [A] EISHA PROPERTIES (E-FILE)
7 ITA 906/PUN/2026 2015-16 | [A] SHRI DADASAHEB SURGONDA PATIL
-8 ITA 936/PUN/2026 2020-21 | [A] IITENDRA MANJI MADAT (E-FILE)
5 | ITA 1042/PUN/2026 2019-20 %:EUPKVKQ\SLT/VIXA(E-A;ILS)AHAKARI PATHOSANSTHA MARYADIT, ISLAMPUR,
10 | ITA 1315/PUN/2026 2009-10 | [A] RAJENDRA DAGDU MURKUTE
4111 | ITA 1538/PUN/2026 2017-18 | [A] RAVINDRA DHULAPPA MAJALAGE (E-FILE)
.12 | ITA 1541/PUN/2026 2016-17 | [A] SMT SHOBA KAILAS SHINOLIKAR
- 113 | ITA 1547/PUN/2026 2017-18 | [A] SANJAY MARUTI KHARAT
_|—14 | ITA 1563/PUN/2026 2020-21 | [A] VIKAS VASANT TOL (E-FILE)
15 | ITA 1564/PUN/2026 2021-22 | [A] VIKAS VASANT TOL (E-FILE)
-=16 | ITA 1694/PUN/2026 | 2018-19 | [A] THE SOCIETY OF ST MATTHEWS TAMIL CHURCH
—17 | ITA 1981/PUN/2026 2022-23 | [A] SHRI GURUDATTA CHARITABLE TRUST (E-FILE)
+#~18 | ITA 2036/PUN/2026 | 2012 - 2013 | [A] GANESH PANDURANG BIYANI (E-FILE)
=19 | ITA 2037/PUN/2026 | 2011 - 2012 | [A] GANESH PANDURANG BIYANI (E-FILE)
~|-20 | ITA 2169/PUN/2026 2010-11 | [A] RAVINDRA GAJANAN MAHADIK
21 | ITA 2734/PUN/2026 2020-21 | [A] RAMACHANDRA GANESH KULKARNI (E-FILE)
=22 | ITA 2735/PUN/2026 | 2021-22 |[A] RAMACHANDRA GANESH KULKARNI (E-FILE)

\/
J/; razell

Assistant Registrar
06-Aug-2026|




